| TEM NO. 204 COURT NO. 5 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).23516/2003

(From the judgenent and order dated 22/09/2003 in CMAP No. 41162/2003 of The H GH COURT OF

JUDI CATURE AT ALLAHABAD)

BASANTI DEVI & ORS. Petitioner(s)

VERSUS

RAJANA DEVI AGRAWAL & ORS. Respondent ( s)

(Wth prayer for interimrelief )

(FOR FI NAL DI SPCSAL)

Date: 15/07/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. P. NAOLEKAR
For Petitioner(s) M. Prem Mal hotra, Adv.

For Respondent (s) . J. N. Dubey, Sr. Adv.

. Anurag Dubey, Adv.
. Maneesh Dubey, Adv.
. Mani sh Kurmar, Adv.

For M. S.R Seti a, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Li st after four weeks, as prayed.

(G V. Ranana) (Veera Verna)

Court Master Court Master



